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there is time lag of about six months

the completion of a financisl
Year ang the availability of consoli-
dated figures pertaining to it. How-
ever, on the basis of anticipated avail-
abllity of energy and the demand of

energy for in-
dustry would be around 48,000 million
units during the financial year 1976-77.

{¢) No, Sir.

However, the Ceniral Government
has circulated guidelines to the State
Governments showing the inter-se
priority for supply to  various indus-
iries for implementation in the gvent
of severe power ghortage.

Onses ynder Untouchability Offences
Act, 1955

2727. SHRT AMBESH. Will the
Minister yf HOME AFFAIRS be vleas-
ed to state:

{(a) the number and title of cases
filed in the Court of Metropohtan
Magistrate, Parliament Street, New
Delh: under Untouchability Offences
Act, 1955 during the Iast two )ears,
and

(L) the number of cases out of them
uled against the Government servants”

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H MOHSIN): (a) and (b).
The facts are being ascertamned and
will he laid on the Tahle of the House.

Intensified drive agalnst Extremists in

States
2728. SHRi MOHINDER SINGH
GILL: Will the Minister of HOME

AFFAIRS be pleased to stsfe:

{a) whether Government have
launched an intemsified drive against
the extremists in various States; and

(b) if so, the number of persons ap-
prehended in Punjab so far?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F, H. MOHSIN): (a) Yes, Sir.

(b) 372 persons
hended so far in
Punjab.

have been appre-
this connection in

Collaboration with European Countries
in Development Projects of Third

Countries
2729. SHR1 NOORUL HUDA: will
the Minister of INDUSTRY AND

CIVIL SUPPLIES be pleased to state:

(a) whether the Minister of State
had undertaken a tour of several
Europezn countries recently;

(b) the purpose of such a tour;

{c) whether the Minister had dis.
cussed the guestion of Indian collabo
ration with European countries in the
development projects of third coun-
tries; and

{d) the outcome of the discussions?

THE AMINISTER OF STATE IN 1XE
MINISTRY OQF INDUSTRY AND
CIVIL SUFPLIES (SHRI B P.
MAURYAY: (a) and (b), Yes, Sir.
Shri A P Sharma led a delegation tc
European countries, the main gbjective
of which was to establish contacts at
the highest level in trade, industry and
Government to protect the interests of
coir exports from India as agsainst
competition from other natural and
synthetic substitutes,

(¢) and (d). Yes, Sir. These discus-
sions were only of exploratory nature,
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